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+[PRICE OF PENICILLIN

*543. Surt RAM SAHAI: Wil the
Minister of PETROLEUM AND CHEMICALg
be pleased to state whether Govern.
men¢ propose o reduce the prige of
penicillin; if so, to what extent ang
when thig proposal will be implement.
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+[{Tre MINISTER or STATE 1x THE
MINISTRY or PETROLEUM ANy
CHEMICALS (SHRr O. V. ALAGESAN);
The question of reduction in the sale
price of penicillin and penicillin
products will be examined after the
existing manufacturers have complet.
ed their expansion programme which
are under implementation]. j

ASSESSMENT OF THE SHARE VALUE Ok
JESsoP & Co., CALCUTTA

*545, Surt SHER KHAN: Will the
Minister of STEEL, MINES AND FUEL bé
pleased to state: T

(a) whether Government have
assessed through a body of experts the
value of the shares of M/s. Jessop and
Co., Limited, Calcutta; and

+[ 1 English translation,
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(b) if not, whether Govemment
have any proposal to do it now?

Tex MINISTER or STEEL, MINES
AND HEAVY ENGINEERING (Sarr C.
SueraManIiAM): (a) No, Sir.

to Questions

(b) Some proposals have been under
the consideration of Government, but
no final decision hag been taken so
far.

CONSTRUCTION IN GREEN PARK COLONY

*546. Sart P, N. KATHJU: will
the Minister of Homr AFFAIRS be
pleased to state whether it is a fact
that during the years 1962 ang 1963,
the Delhi Municipal Corporation
declined to accept applications zeeking
permission for the construction of
buildings in the Green Park colony
in New Delhi ang its Extension and,
if so, what is the reason for such
action?

Tae DEPUTY MINISTER 1v THE
MINISTRY or HOME AFFAIRS (SHrr
L. N. MisBra): A statement based on
the information furnished by the Delhi
Municipal Corporation is placegq on the
Table of the House.

STATEMENT

The building activity in the combin-
ed shopping centre of Green Park and
Green Park Extension was suspended
in December, 1962. This was done
due to the reason that the coloniser
hag shown others’ land as his own
property in the laydut plan of the
colony. In this connection, two com-
plaints were receiveqd and the cdlonis-
er was asked to explain. Later on
the coloniser settled the dispute with
the complainant. In the meantime on
the complaints of the residents regard-
ing insufficient water supply, the
question of water supply and other
services in the colony was looked in-
to. The coloniser had installed one
tube-well which was not enough to
supply water to the whole of the
colony, The coloniser was asked to
install another tube-well but he failed
to do so. To ensure adequate water
supply to whole of the colony, the
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building activity in the entire colony
was suspended on 15th May, 1963.

The coloniser then installed tube-
well and made good other deficiency
in the services. The Corporation hav-
ing been satisfied with the develop-
ment work permitteq the building
activity on 19th November, 1963 in the
entire colony except three small
pockets where there was some dispute
on ownership.

Avr INDIA FOREST SERVICE

393. Surr ABDUL GHANI: Will the
Minister of HoME ArramRs be pleased
to state:

(a) whether the Al] India Forest
Service has been constituted;
(b) if so, what categories and

classes of Services, i.e, Class 1, Class II
etc., have been included in the Service,
together with their pay scales;

(c) what is the procedure for the
recruitment to the Service;

(d) the number of Officers in each
class takep into the Service from (i)
each State and (iiy directly from the
date of constitution of the Service:
and

(e) whether the State Officers are
taken on the recommendationg of the
State Govemments or the Union
Public Service Commission?

Tae MINISTER or STATE 1N THE
MINISTRY or HG®ME AFFAIRS (Shrt
JarsuraLAL HaTHI): (a) No, Sir.

{b) to (e) Do not arise.

MANUFACTURE oF ScooTERS/MorTor
CycLEs 1IN LUDHIANA

394. Surr BANSI LAL: Will the
Minister of Stern, Mines anp Heavy
ENGINEERING be pleased {o state:

(a) whether a firm has started
manufacture of scooters/motor cycles
at Ludhiana (Punjab);

(b) whether the manufacture is in
technica] collaboration with any
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foreign firm ang if so, the name of the
foreign firm; and

(c) when the scooters /motor cycles
are expected to be marketted?

THE MINISTER or STEEL, MINES
AND HEAVY ENGINEERING (Surr C.
SuBrAMANIAM): (a) M/s, Pear] Scoot-
ers, Ludhiana has started production
of Scooters at Ludhiana.

(b) The firm is producing Scooters
in technical collaboration with M/s.
Yamaha of Japan.

(c) A first lot of their production
has already been marketteq and the

second lot is expecteq to be marketted
So0n. B

Jessop & Co. Lrp., CArcurra

395. Surr S. CHANNA REDDY:
Will the Minister of SreEEL, MINES
aAND Heavy ENGINEERING be pleased
to place on the Table of the House
a detailed statement showing the
following particulars for the years
1958 to 1963 of M/s. Jessop and Co,
Ltd., Calcutta, now under the manage-
ment of the Union Government;

(i) Profits earned;
(ii) Dividends distributed;

(iii) Transfers to Reserve Funds;
and

(iv) Prices of shares, highest and’
lowest?

Tue MINISTER or STEEL, MINES
AND HEAVY ENGINEERING (SHRr
C. SusramManIAM): (i) to (iv) The
information is being collected and will
be placed on 'the Table of the House.
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